>

Title: Regarding National Denotified Nomadic and Semi Nomadic Tribes Commission interim Report.
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In article 16 (4) it is provided:

"Nothing in this article shall prevent the State from making any provision for reservation of appointments or
posts in favour of any backward class of citizens. "
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MR. DEPUTY-SPEAKER: Please put your question.
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MR. DEPUTY-SPEAKER: What is your question? I want to know what is your question.
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